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1 2 3 4
11. Haryana 255 427245
12. Himachal Pradesh 18 19858
13. Jammu and Kashmir 22 59769
14. Jharkhand 52 207374
15. Kerala 194 63105
16. Karnataka 180 487262
17. Lakshadweep (UT) 1 15
13. Maharashtra 486 599040
19. Madhya Pradesh 237 1006274
20. Manipur 0 0
21. Meghalaya 3 3200
22. Mizoram 1 3471
23. Nagaland 2 6150
24. Odisha 105 306139
25. Puducherry (UT) 3 85
26. Punjab 538 1801404
27. Rajasthan 135 420025
28. Sikkim 1 2000
29, Tamil Nadu 157 273857
30. Tripura 12 33581
3L Uttar Pradesh 2051 12953197
32 Uttaralkhand 16 70899
33. West Bengal 489 5833106
Totav: 6359 29714964

Source: DMI, NHM and NHB
Diversion of agricultural labour

2195. SHRI NANDI YELLATAH: Will the Minister of AGRICULTURE be pleased
to state:
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(a)  whether Government would enact a rigid law to enforce rural employment
guarantee scheme exclusively during agriculture cultivation seasons, in every State
to put an end to diversion of agricultural labour to various other activities and whether
wages could be paid to agricultural labour, exclusively through banks; and

(by if not, the detailed reasons therefor, consistent with constant agricultural
growth in the country?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI HARISH RAWAT): (a) and (b) The primary objective of Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA) is to enhance the livelihood
security of the rural households by providing upto 100 days of guaranteed wage
employment in a year to every household on demand for doing unskilled manual
work. The Act extends to all rural areas in the country.

There have been no definite findings indicating shortage of farm labourers due
to MGNREGA. Since MGNREGA is a demand driven scheme, backed by legislation,
State Governments are obliged to provide upto 100 days of guaranteed wage
employment in a financial vear to every rural household for doing unskilled manual
work, if demanded, at any time of the vear, as mandated in the Act. Guidelines
for Convergence of MGNREGA with Programmes of Ministry of Agriculture are
already issued Govemnment has notified 30 new works under MGNREGA, majority
of which are related to agricultural and allied activities.

With a view to ensuring timely payment, infusing transparency and enhancing
the integrity of wage payment, Schedule 1 of Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA), has been amended to provide for wage
disbursement to MGNREGA workers through accounts in Banks or Post Offices.
To strengthen the institutional outreach for wage disbursement, it has been decided
that State Governments should roll out the Business Correspondent (BC) Model to
make wage payment through Banks with Bio-metric authentication at village level
and has permitted a payment of remuneration to BCs upto Rs.80/- per active account
per year.

Black marketing of seeds by companies

2196. SHRI NAND KUMAR SAI: Will the Mimister of AGRICULTURE be
pleased to state:

(a)  whether agriculture seed companies have been accused of black marketing
of seeds;

(by if so, the details of such companies identified during each of the last
three years so far, State-wise;

(¢)  the details of officials of each of such companies found responsible for
such activities in various parts of the country;



